
1305 Written Answns If DECnfBER 1966 

The MiDIater of Apiculture (Dr. 
P. s. ne.hmukh): A grant of RB. 
1,30,000 ~  a loan of Ro.· 2,25,00G have 
been sanctIoned. 

Cattle aDd Dairy l)eyeIopmeDt 

923. Shri D. C. Sha..... • Will the 
Minister of Food aDd Aaricalture be 
lIleased to state the central assistance, 
If any, given during 1956-57 to the Punjab 
State for the improvement of cattle or for 
dairy development ? 

The Mialater of Aaricalture (Dr. 
P. S. ne.hmukh) : Cattle development 
schemes involving Rs. 1,93,920 as central 
subsidy and Rs. 9750 as loan have been 
sanctioned during 1956-57. The l.e.A. 
R. have, in addition, sanctioned Schemes 
costing Rs. 3,02,269 for research on cattle 
problems. Proposals for Dairy Develop-
ment have not so far been received from 
the State Government. 

First PlBD AllocatiOD to ...... '.b 

r Shri D. C. Sharma : 
914--{ Sardar Iqbal SiDch : 
L Sardar Akarpuri : 

Will the Minister of PlanDIDg be 
pleased to lay on the Table of the Sabha 
a statement showing the amounts of grants 
and ,oans allocated to Punjab under the 
First Five Year Plan under different heads 
and the amounts actually, utilised upto the 
3IBt March, 1956 ? 

The Deputy Minister of PlanDiDg 
(Shri S. N. Miahr.): The required 
information is being obtained and will be 
.laced on the Tab.e of the House, when 
available. 

National EneDIioD Service Progr.mme 

925. Shrl D. C. Sharma • Will the 
Minister of Commaalty Denlopmeat 
be pleased to state: 

(a) whether it is a fact that under the 
Second Five Year Plan the Local Adminis-
'rations in the COUlltry are being made 
IeBponsible for the ezecution of Natioaal 
Bnension Service Programme; and 

(b) if so, what steps are proposed to 
be taken for successful and effective 
implementation of the schome ? 

The MJa18ter of Commaalty Den-
topment (Shrl S. It. Dey) I (a) Yes, 
Sir. A beginning has been made with 
Pancbayats. 

(b) The following steps bave been 
taken. 

(i) The role of PanchaJ8lS and otber 
~ aeJf-governing institution 
In runu denlopment has been 
Itresaed witb the State GoYaD-_ts. 

(ii) Arrangements are being made for 
giving orientation in work of 
Development to Panchayat persoa-· 
nel. 

(iii) Panchayats are now being repre--
sented in all Block Advisory 
Committees. 

(iv) It has been agreed that Panchaya's. 
should be authorised to take up' 
development work (planning as 
well as execution) up to a liInit ot. 
Rs. 2,000/-in respect of items. 
admissible under grants-in-aid. 

(v) A provision of Rs. 25,000/-per" 
year per block to be spent wholly 
through the agency of Panch-. 
ayats and other local bodies, bas· 
also been made in the post-in-
tensive phase of Community De--
velopment Blocks. 

(vi) A Joint Secretary has been ap-
pointed in the Ministry of Health 
exclusively to deal with Local 
Self Government matters, speci-. 
ally Panchayats. 

Paasenger Guides 

f26. Sbri jhalan SlDha: Will the' 
Minster of Railways be pleased to • 
state: 

(a) whether Government is ~ 

fiej that full ~  of tbe talent of the' 
graduates of the Kashi Vidyapith and 
other national universities is being 
made in the work assigned to them as ; 
passenger guides on the various railways; 
and 

(b) Whether these graduates ha"e rep-
resented their case for fuller use of their 
lime and energy in their sphere of Work. 

The Deputy Mlnlater of Railways. 
8Dd Trauport (Sbri AIageaan): (a) 
Yes, within the duties assigned to them. 

(b) No. 

W.ter Supply and Drainqe ScJaem.. 
in Rajuthan 

fJ27. {= ~  S:'=" I 
Will the Minister nf Health be -

pkued to state : 

(a> the amount nf loans offered ' 
to Rajasthan for urban .... ter supply 
and drainage schemes during the years 
1952-53. 1953-54 and 19S4-SS; and 

(b) the names nf schemes for which 
tbeae loans were sanctioned and the 
ameunt utili2ed during these years? 

The Deputy Mlnlater of Be.Ith" 
(SIuimati ~  I (a) and' 
(b). The National Water Supply and 
SllllitatiOll Prognmme .... only started 
la 19S4-n. The queotiaa of a:m.: 




